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RAJYA SABHA 

Friday,   the  6th   September,   1996/15th 

Bhadra, 1918 (Saka) 

The House met at eleven of the clock Mr. 
Chairman in the Chair 

ORAL ANSWERS TO QUESTIONS 

MR. CHAIRMAN: Question Nos. 481and 
495 are more or less on the same subject. So, 
I am clubbing both these Questions together. 

additional    Capital    Outlays    for    New 

Railway Zones 

*481. SHRI SANATAN BISI: Will the 
Minister of RAILWAYS be pleased to state 
the additional capital outlay in respect of 
necessary infrastructure for the new six  
Railway Zones? 
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SHRI SANATAN BASI: Mr. Chairman, 
Sir, with profound joy, I express my 
congratulations to our Railway Minister, Shri 
Ram Vilas Paswan, who has taken into 
consideration the backwardness of the 
regions in setting up the new railway zones. I 
would like to know the related matters which 
are taken into consideration in setting up the 
new railway zones. 

 

SHRI SANATAN BISI: My second 
supplementary is: What will be the scope of 
employment generation in these new railway 
zones? 

deciding to set up the new railway zones, 
besides administrative requirements, the 

aspirations and sentiments of the people 

 

 in 
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MR. CHAIRMAN: Please sum up. 

DR. (SHRIMATI) BHARATI RAY: Sir, 
the first question was about the rationale for 
creating the six Zones. But that has already 
been answered. Now, my submission is this. 
It is as important to create new zones as it is 
to develop, expand and improve the existing 
ones. It is extremely necessary to introduce a 
superfast rail service between Calcutta and 
Siliguri. North Bengal is a culturally rich, 
strategically important and economically 
developing area. When we were children, we 
reached the foothills of the Himalayas in 
eight hours. But our children take double the 
time. Will the Minister kindly consider 
ensuring a quicker communication between 
the capital of West Bengal and North Bengal, 
if possible, in this Budget? 
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SHRI RAM VILAS PASWAN: Sir, this 
question does not arise out of the main 
question. 

SHRI SATYANARAYANA 
DRONAMRAJU:  Sir,  it  is  understood 
that   the   question   of  creation   of   new 
Railway   Zones   was   examined   by   the 
Railway Reforms Committee way back in 

1984. The Committee had recommended the 
creation of new Zones and Divisions 

in a phased manner. But after a lapse of 12 
years, all of a sudden, the Ministry of 
Railways has announced six Zones at a 
stretch which would involve a huge amount 
of non-Plan expenditure. In the present 
circumstances, when the Ministry of 
Railways is facing a resource crunch, I would 
like to know from the Minister: (a) What are 
the creiteria adopted for creation of new 
Zones and Divisions? (b) Was any study 
made before announcing the creation of six 
new Railway Zones and new Divisions? (c) 
What are the reasons and factors which 
compelled the Ministry to announce the 
creation of si:*: new Zones at a stretch? 

 

 

SHRI JIBON ROY: I would like to know 
whether any techno-economic study has been 
done in this regard. 

 

SHRIMATI MARGARET ALVA: Sir, I 
would like to ask the hon. Minister whether it 
is not a fact that a memorandum signed by all 
MPs of Karnataka including the present 
Prime Minister when he was a Member of 
Parliament and the hon. Minister from Hubli 
who is sitting here—the Human Resource 
Development Minister—had demanded that a 
Railway Zone be created in Hubli. A 
commitment was made that it would be Hubli 
that would have the Railway Zone. It is a 
very important region and it is in North 
Karnataka which has been neglected for very 
long. The Minister is talking of criteria, of 
backwardness, of the need to improve the 
infrastructure, so on and so forth. I am glad to 
see one of his colleagues smiling because I 
raised this question. We have been repeatedly 
demanding that Hubli should have a Railway 
Zone and we believed that this would happen. 
But Suddenly when the very people who had 
signed the memorandum with   us  are  in  
Govern- 
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merit, they change it and make it Bangalore. I 
come from Bangalore and I am not against 
Bangalore. But my point is, the preference of 
the State was Hubli and everything was in 
favour of Hubli. I would like to ask the hon. 
Minister why the Prime Minister himself 
changed his mind when he had been 
demanding a Railway Zone in Hubli and 
now, in the Budget, he had shifted it to 
Bangalore. I t h ink  there is a great deal of 
resentment in Hubli. There were 
demonstrations and protests against this. 
Hubli was the place which really deserved 
the Zone which has now been changed. I 
would like to ask the hon. Minister what was 
the reason for the change was. 

 

SHRIMATI MARGARET ALVA: The 
Prime Minister has changed his mind. When 
he was an MP, he demanded one thing. When 
he becomes the Prime Minister, he allows 
something else. 

 

DR. ALLAD1 P. RAJKUMAR: My 
question slightly deviates from the main 
question. But it is important. One of our 
Members asked the DRM at Vizag why the 
emergency quota was reduced from 36 to 22. 
The hon. Member had asked the DRM why it 
was reduced and who had given the 
permission to reduce the emergency quota. It 
seems the DRM talked all nonsense. The 
Member is here. He made a representation to 
the Railway Minister. Mr. Satpalji 
immediately spoke to the DRM and asked 
him about the status quo regarding the 
emergency quota. I would request the hon. 
Railway Minister to immeidately transfer the 
DRM who has humiliated a Member of 
Parliament. This is my humble request. ... 
(Interruptions)... 

 

SHRI SAIFULLA: Respected Chairman, 
Sir, I would like to ask of the hon. Minister 
this. In anantapur District, there is one 
Guntakal division which connects the railway 
lines. Perhaps untill 1977, it was with the 
Sourth-Central Railway, Bangalore. After 
1977, because of the linguistic problem, it 
came to the South-Central Railway, 
Secunderabad. Now, most of the Guntakal 
division, 75 per cent of it, is in the Andhra 
Pradesh area and the people who work there 
are from Andhra Pradesh.  There  is no 
language 
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problem. There is no transfer problem. Now 
we have come to know that the Ministry is 
trying to shift that Guntakal division to the 
South-Central Railway, Bangalore. If it is so, 
I would request the hon. Minister not to take 
that action and to keep the Guntakal division 
as it is with the South-Central Railway, 
Secun-derabad. 
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Vacancies in Railways 

*482. SHRI JALALUDIN ANSAR1: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) the total number of vacancies which 
have arisen in Indian Railways in Group 'A' 
post (excluding Medical and RPF) on 
account of retirement/death etc. during the 
last three years, year-wise; 

(b) the total number of Group 'A' posts 
created (excluding Medical and RPF) during 
the said period, year-wise; 

(c) the total number of Group 'A'offic-ers 
sent on deputation etc. (excluding Medical 
and RPF) during the said period, year-wise: 

 

(d) the number of officers directly re-
cruited during the said period, year-wise; and 

(e) the number of Group 'B' officers 
promoted to Group 'A' during the said period, 
year-wise? 

 


